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WITHDRAWAL OF MEMBERS

MR. CHAIRMAN: Mr. Derek, you ask your people to go back to their seats,
otherwise, | will not give permission. ...(Interruptions)... Yes, Mr. Vaiko, what do you

want to say? Please. ...(Interruptions)... Switch on your mike please. ...(Interruptions)...
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SHRI VAIKO (Tamil Nadu): Sir, this House.. ...(Interruptions)... Sir, this is killing
of democracy. ...(Interruptions)... It should not have been permitted. ...(Interruptions)...
It is murder of democracy and killing of democracy. ...(Interruptions)... Only during
emergency, it has been. ...(Interruptions)...

MR. CHAIRMAN: What is your point of order? ...(Interruptions)...

SHRI VAIKO: Mr. Chairman, Sir, we are the victims of emergency. ...(Interruptions)...
Emergency days have come back. ...(Interruptions)... Emergency days have come back.
...(Interruptions)... This is nothing but murder of democracy.

MR. CHAIRMAN: There is no emergency, only urgency. ...(Interruptions)... Please
try to understand this. If you want to hear the Chairman, once again, | want to clarify.
There seems to be some confusion. ...(Interruptions)... Please hear me. ...(Interruptions)...
Please hear what | want to say, then, you say whatever you want to say.
...(Interruptions)... You don't want to hear, then, | do not want to hear you also.
...(Interruptions)... Mr. Derek, you have to ask your people to go back to their seats.
You cannot create disorder and then raise a point of order. How can these two things
go together? ...(Interruptions)... For the sake of record, | want to say one thing.
...(Interruptions)... What | permitted the Home Minister was to move the Reservation
Bill, which had been circulated on Friday, which | have permitted. ...(Interruptions)...
So, he circulated it today again, and, spoke about it. Agreed. ...(Interruptions)...

Secondly, he started reading about other Bills, which were not circulated.
...(Interruptions)... That is the point of order raised by Mr. Siva, and, partly, by Shri
Ghulam Nabi Azad. What | want to say is, after my office told me. ...(Interruptions)...
Mr. Vaiko, you have to go to your seat. ...(Interruptions)... Mr. Vaiko, please go to your
seat. You are an elderly man. ...(Interruptions)... | gave you an opportunity to speak.
...(Interruptions)...

Moreover, after coming to know that these Bills were not circulated, | told the
Home Minister, after circulation, to move them again. They have been circulated, and,
Ram Gopal Yadav ji also brought it to my notice. On Reservation issue, he said, no
problem. ...(Interruptions)... On other Bills, there was problem. ...(Interruptions)...
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...(aFFEE)... Shri Nazir Ahmed Laway and Mir Mohammad Fayaz have been named by
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me. They have to go out. Marshalls, take them out. If they do not go out, take them
out. They are breaking the Constitution? | cannot tolerate it in the Indian Parliament.
This cannot be so. ...(Interruptions)... 9 GMI &I IEX ¥ GIRAY| . (EerH)... 34
TFl B 9E} W9l QI .(&49er).. Other Marshalls, other Marshalls, come.
...(Interruptions)... No, Members, go to your place. ...(Interruptions)... Members, go to
your place. How can they break the Constitution? How can they throw the Constitution?
...(Interruptions)... Ghulam Nabi ji, you are a senior Member. They are tearing the
Constitution. Indian Constitution is supreme. ...(Interruptions)... Nobody can do it.
Nobody can do it. ...(Interruptions)... The House shunts them out. ...(Interruptions)...
No discussion. ...(Interruptions)... No argument.. ...(Interruptions)... Please, Ruling
Party Members, go to your seats. ...(Interruptions)... Ruling Party Members, go to your
seats. ...(Interruptions)... Please go to your seats. ...(Interruptions)... Ruling Party
Members, go to your seats. ...(Interruptions)... TMC Members, go to your seats.
...(Interruptions)... Mr. Sanjay, please go to your seat. ...(Interruptions)... | would like
to put it on record. ...(Interruptions)... No Member has the right to tear the Constitution.
...(Interruptions)... They have thrown the Constitution. ...(Interruptions)... They have
been sent out. ...(Interruptions)... All of you go to your seats. ...(Interruptions)... All
of you go to your seats. ...(Interruptions)... Please go to your seats. ...(Interruptions)...
We have sent them. ...(Interruptions)... | am giving the Leader of the Opposition an
opportunity ...(Interruptions)... Please go to your seats. ...(Interruptions)... | have got
every right to name somebody who is doing unparliamentary things. ...(Interruptions)...
Communist Members, please go to your seats. ...(Interruptions)... Mr. Elangovan,
please go to your seat. ...(Interruptions)... Ruling Party Members, please sit down.
...(Interruptions)... You are not supposed to touch or argue with anybody.
...(Interruptions)... Please take note. ...(Interruptions)... That is not your duty.
...(Interruptions)... That is not your duty. ...(Interruptions)... Please. I will be.
...(Interruptions)... The LOP wants to say something. ...(Interruptions)... | want to hear
him. ...(Interruptions)... Please sit down. ...(Interruptions)... 34 &N HUAT 46 SRV |
..(TAEM)... &I 95 SMET ..(aae)... But before the LOP says something, | want
to repeat what | have said as the Chairman of the House. | can understand any amount
of anxiety, anger and also protest. ...(Interruptions)... And anguish also.
...(Interruptions)... But try to understand. ...(Interruptions)... I will give you.

...(Interruptions)...
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SHRI BHUPENDER YADAV: Sir, ...(Interruptions)...

MR. CHAIRMAN: Bhupender Yadav ji, | am saying something. ...(Interruptions)...
Please sit down. ...(Interruptions)... Please sit down. ...(Interruptions)... One thing |
would like to tell everybody ...(Interruptions)... Anybody tearing the Constitution in
the House or saying something against India will not be allowed at all. ...(Interruptions)...
Not only will I name them ...(Interruptions)... I will take action against them also.
...(Interruptions)... This has to be understood by all. ...(Interruptions)... The Leader of
the Opposition. ...(Interruptions)... The Leader of the Opposition. ...(Interruptions)...
I have permitted him. ...(Interruptions)... | have permitted the Leader of the Opposition

...(Interruptions)... Please have patience.

STATUTORY RESOLUTIONS - (Contd.)

CESSATION OF ALL CLAUSES OF ARTICLE 370 EXCEPT CLAUSE (1)
THE JAMMU AND KASHMIR RE-ORGANISATION BILL, 2019
AND
GOVERNMENT BILLS—Contd.)

THE JAMMU AND KASHMIR RE-ORGANISATION BILL, 2019

THE JAMMU AND KASHMIR RESERVATION (SECOND
AMENDMENT) BILL, 2019
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